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HIGH CO_U§'I: OF, DELHI A'[l§l_EYY DELHI

No. D3/Rules!DHC Dated: 03 /03>/9,0?-5
PRACTICE DIRECTI N CQ S

Hon’ble the Chief Justice, on the recommendations of the I-Ion’ble
“Rules Committee under Section 523 of the Bharatiya Nagarik Suraksha
Sanhita, 2023 (BNSS-2023) and all other criminal statutes and jurisdictions”,
has been pleased to issue the following practice directions for information and
compliance by all concerned:

In order to obviate the possibility of any grievance being raised
regarding the identification of the accused when the accused is produced
through video conferencing, it is hereby directed that in all such cases where the
identity of the accused is in dispute, the accused would be produced physically
in court for the purpose of identification of the accused.

In all such cases, when "the matter is fixed for evidence of the
prosecution, the prosecution or the accused or the counsel for the accused may
make an application before the concerned court that the identity of the accused
is in dispute and he be produced physically for the purposes of his identification
by the witnesses and the Court shall pass appropriate orders directing the
production of the accused physically for the purpose ofhis identification by the
relevant witnesses. "

This Practice Direction shall come into force immediately. V
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emnr. xo. mutmnmms Dated: 03> I 024 1.02.5"
Copy forwarded for lnfonnation and necessary action ur-
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The Principal District & Sessions Judge (HQJ. Tis l-lazari Courts. Delhi.
The Principal District & Sessions Judge, North-\Vesl District. Rohini Courts, Dclhi.
The Principal District 8'. Sessions Judge, South District, Sakct Coons, NewDclhi.
The Principal District & Sessions Judge, South-‘Nest District, Dwarka Courts, New Delhi.
The Principal District & Sessions Judge, North District, Rohini Courts, Delhi.
The Principal District & Sessions Judge. South-East District, Salter Courts, New Delhi.
The Principal District 8: Sessions Judge, East District. Karkaruooma Courts, Delhi. -
The Principal District & Sessions .Iudge,Ncw Delhi District. Patiala Hons: Courts,New Delhi.
The Principal District 3'. Sessions Judge, Shnhrlara District. Karlrurdoorna Cou-\1$. Delhi.
The Principal District 8: Sessions Judge. North-East District. Korltardoolna Courts. Delhi.
The Principal District 8‘. Sessions Judge. West District, Tis 1-lazari Courts, Delhi
The Principal District & Sessions Judge-cum-Special Judge, CB] (PC Act), Rouse Avenue
District Court Complex. New Delhi
The Principal Judgo, Family Co urt-s (HQ). Dwarka Courts Complex, Dwarlta, New Delhi

I4. The Principal Secretary (Law, Justice rt LA). Govt. of N.C.'l'. of Delhi, Delhi Secrctanat,
LP.£-Zstate. New Dclhl.

IS. The Secretary. _Bar Council of India, Zl, Rouse Avenue Institutional Area. New Delhi - ll000’L
I6. The Secretary, Bar Council oi‘ Delhi. 2/6. Siri Fort lrtstimtlonal Area, Rhcl Goon Marg, New Delhi

,,,__.. pope»

2|.

22.
23.

BlQQIMI P533399
3|

- l I00-19.
The Preside'nllSccrctnry, Supreme Court Bar Association, Supreme Court, New Delhi.
The Secretary, Supreme Court Legal Services Cornmiuce.
The President/Secretary, Delhi High Court Bar Association. Delhi High C0Ifl1.Nf-KW Dfllhl
Thc Prcsidcnrficcrctary, Br-r Association. Trs Hazcri CourwPatiala House Courts!
Karltarrloomo Courts‘ Rohlni Courw'Dwarka CourtslSal:ot Court Cornplexfkousc Avenue
Court Complex
The Member Secretary. Delhi State Legal Service Authority, Rouse Ave-auc Courts Complex,
New Delhi with the request to forward a copy of the Practice Directions to the Secretaries of
all the eleven District Legal Services Authorities.
The Semztury. Dclhl High Court Legal Services Committee.
The Chairman, District Coun Website Committee. Tus I-luzri. Delhi for uploading the
Norillcatlonlh-actlce Directions on the website of Delhi District Court
llcglstror-cu rn-Sccrclary to 1-ion'b1e the Chief Justice.
All Registr-.rs!0SDs!Joinr Registrars (Judi).
Joint Registrar-cum-P.A.to Reglstnr General, Delhi High Court.
Joint Director (l'l') with the request to upload the Practice Directions on the intranet ofrhls Court.
Librarian. Delhi High Court.
Private Secretaries to HOII'blc Judge for lcinrl perusal ol‘Their Lordshlps.
Librarian. Judges Library. Tis I-luari Courts! Potlalo i-louse Courty Karim coma Cour-B‘
Rohlni Courts! Dwarlza Courts! Salter Court Cornplexikuusa Avenue Cou p . plcx
Guard File.‘ 79
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MOST IMMEDIATELY I OUT AT ONCE

OFFICE 0|= THE PRINCIPAL DISTRICT a SESSIONS ounce (west-;
TIS HAZAHI counts : DELHI

N til §‘"' F/17 /Rules/Gaz./PDJ West/2025 Dated,D m ’7[vI</A’
Copy forwarded for ll'liOflTlB'[lOl1 and necessary compliance, toe1:- the
The Chairperson. VWDC, lls Hazarl Coons, Delhi.
The omcel l"°hE"99- General Blanch» F"i"9 SBCIFOI1. West District, TlS Hazari
Courts, Delhi. _
The P5 l° ‘he Pfiflfilpal District & Sessions Judge. West District ‘Vs HazariCourtgs, Delhi for information ’
The Fleader to the Principal District & Sessions Judge. West District. Tis Hazari
Courtgs, Delhi.

.a5‘= F Ullloacling on LAYERS.
F°l 1-lP|°8dln9 On centralized website through LAYERS.
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\. ii'Il:‘man|<|\Vl§lhotra)
Officer |rlc\harge (Judicial Branch)

DJ (Cornrmerelal)-02, West Distt.
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